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LOK SABHA 
Tuesday. September 6. 1960/BhadTa 

15, 11182 (Saka) 

The Lok Sabha met at EleDen of the 
Clock 

1MR. SPEAKER in the ChaiT] 
ORAL ANSWERS TO QUESTIONS 
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Shri Achar: The English version 
:may also be read. 

Shri G. B. Pant: (a) and (c). Pro-
-posals for the installation of statues 
of Netaji Subash Chandra Bose, 
Swami Shradha Nand, Lala Lajpat 
Rai and Maharani Laxmi Bai were 
considered by the Advisory Com
mittee On the Installation of statues 
with reference to the sites suggested 
by the sponsors. It was, however, 
found by the Committee that either 
the sites suggested were not sllitable 
or they were not supported by the 
offer of necessary finance . 

As regards the installation of statue 
of Sardar Patel. details are being 
worked out in consultation with the 
sponsors. 

(b) No proposal for installing statues 
it the places from which statues ot 
foreigners are to be removed is under 
consideration of Government at pre-
sent. 
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Maharajlmmar Vijaya ADaIId: III 
view of Tagore and Motilal Centenary 
next May, is there any proposal to 
instal their statues in Delhi? 

Shrl G. B. Pant: There is, I under
stimd, a proposal for installing the 
statue of Pandit MatHaI Nehru In the 
neighbourhood of Parliament lIow.e. 

Maharajkumar Vijaya Anand: Would 
the statue of Tagore also be installed. 

Shrl G. B. Pant: I am not. aware of 
that. I am told that that question is 
under consideration. 
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Shrl Ranga: Axe there no proposal& 
for installing the statues of Mah:.tma 
Gandhi and Sardar VaIIabhbhai Patel r 

Shri Tyagi:No. 

Shri Ranga: Is it not possible fol' 
the Home Ministry itself to take thl" 
initiative in this direction and do 
something? 

Shri G. B. Pant: So far as the Home 
Ministry is concerned, the matter hilS 

not been placed before it and no parti
cular consideration has been ltiven ta-
it. .. 

Shri Ranga: Is it not possible? 

Mr. Speaker: He wants to know why 
the Home Ministry is not considering. 
the matter suo motu. 

Shri G. B. Pant: Because it does rot 
come within the usual scope. func
tions and duties of the' Home Ministry. 

Shri Ram KrIshan Gupta: In view 
of the reply given just now by the 
han. Home Minister, may I know 
whether Government will try to find: 
out alternative sites for the instal
lation of these statues? 

Shri G. B. Pant: If suggestions arE!' 
made in a proper form and the ton
d1tions which have been !)rescribec! 
for this purpose are satisfied, that Is, 
an offer of the finances tha. will be 
involved in the matter, I think, tht" 
Ad.visory Committee will give thought. 
to the question. 

Shri Tyagi: Just to avoid misunder
standing being created' in the country,. 
may I ask a question? The hon. Home 
Minister just now announced that the 
statue of Pandit Motilal Nehru is being 
considered to be installed here in the
vicinity of Parliament House. I won
der if the payment for that has been 
made by any particular party. Or, i:;. 
that also a Gover"Jrnent decision! 
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An Hon. Member: Why not for 
Subhas Bose? 

Shri Tyagi: When Mahatma Gandhi's 
and Sardar Patel's statues could not 
be decided upon for want of money 
or something I wonder how this one 
statue has been decided upon. 

Shri G. B. Pant: The statue of 
Pandit Motilal Nehru is to be installed 
at the cost of or out of the contribu
tion made by the Motilal Nehru Cente
nary Committee which is collecting 
funds and is also taking other steps 
for the celebration of the Centenary. 
The Government is not spending any
thing over it. 

Shri Tyagi: If the other memorial 
committees decide to make a contri
bution for the other statues perhaps 
they might also be installed, including 
Mahatma Gandhi's. 

Shri G. B. Pant: About Mahatma 
Gandhi's statue I do not know if some 
place has not already been selected. 
But this matter is not directly under 
my Ministry. We have to get the ap· 
proval of the WHS Ministry which is 
concerned with this. But I will make 
enquiries about this. About Sardar 
Patel's statue, the cost of the statue is 
to be paid by some persons who have 
sponsored it. 

Shrl Tyagi: Is that statue coming 
up? 

Shri G. B. Pant: Yes. 

8ml Tyagi: Let that be clear. That is 
what I wanted to know. 

Shri G. B. Pant: It is clear. It will 
be installed at Vijay Chowk and it will 
be a big statue, I hope. I have stated 
that previously too. 

Shri Indrajlt Gupta: May I know 
approximately how long it will take to 
remove these statues of foreigners in 
Delh;. particularly the statues of 
former King Emperors? What is pro
posed to be done with the statues that 
are removed? 

Shrl G. B. Pant: I think that that 
matter too has come up before ~his 

House a number of times and it has 
been stated that when suitable ac
commodation is available in a museum 
or other suitable place, then su~h 
statues as are desired to be removed 
will be removed. 

Shri Achar: May I know who are 
the members of the Committee which 
decides upon the selection and other 
things? 

Shri G. B. Pant: I think I have 
given the names of the members some 
time previously. I have not got their 
names before me. I think it is mostly 
an expert committee. 

Many Hon. Members rose--
Mr. Speaker: Next question. I have 

spent over 10 minutes on this quest.ion. 

Direct Ta:l:es Administration Enquil')' 
Committee Report 

+ r Smi Ram Krishan Gupta: 
Shri A. M. Tariq: 

I Sardar Iqbal Singh: 
I Shri S. M. Banerjee: 
I Shri D. C. Sharma: 

-1088. ~ Shri Supakar: I Shri Pangarkar: 
Shri Hem Raj: 

I Shri Madhusudan Rao: 
L Shrl Muhammed EHas: 

Will the Minister of Finanee be 
pleased to refer to the reply given to 
the Starred Question No. 959 on the 
21st March, 1960, and .state: 

(a) the progress since made in the 
direction of considering the report of 
t!J.e Direct Taxes Administration En
quiry Committee; and 

(b) when final decision is likely to 
be taken thereon? 

The Deputy MInister of Finance 
(Shrlmati Tarkeshwarl Sinha): (a) 
and (b). Detailed scrutiny of a majo
rity of recommendations made by the 
Direct Taxes Administration Enquiry 
Committee has been completed. It Is 
expected that the Government will 
take final decisions on these recom
mendations within the next few days. 

SJu1 Ram Krishan Gnpta: There are 
about 400 recommendations. May I 




